
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI 62-

CORAM: Present:

T.C.P No. l9l(MAH)/201 1

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J}

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 08.1 1.20I7

NAME OF THE PAKIIES: Mr. Bharat J. Shah

M/s. Armtex Rubber Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397 l39a ol the Companies Act 1956
aod,24l1242 ofthe Companies Act, 2013.

S. No. NAME DESI NATION SIGNATURE

ORDER
TCP 19/397-398/NCLT/MB/MATV2O11

t\"one List this matter on 15.12.2017

V. NALLASENAPATHY
Nlember (Te.hnical)

B.S.V.

trlember (Judici.rl)
KUMAR

sd/- _


